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Shri Sham Lal Saraf: I have not
completed my question yet. And is so,
what preperations are ahead?

Mr. Speaker: The hon. Member
has already got the answer to the

first part fo his question and that
should suffice.
Dr. Sarojini Mahishi: May I

know whether the intensive study
undertaken by the Planning Commis-
sion is restricted to the improvement
and consolidation of the existing in-
dustries or the extension of the in-
dustries?

Shri C. R. Pattabhi Raman: Actu-
ally, in order to speed up the growth
in these industries which are impor-
tant from the point of view of in-
creasing the growth potentials of the
economy, the Planning Commission
hold consultations with representa-
tives of the private sector and also
with the adminisrtatave Ministries
concerned,

Shri Bhagwat Jha Azad: May ]
know why out of the formidable tota!
of the shortfalls listed by the Plan-
ning Commission only a few have
been taken up for follow-up pro-
gramme? What measures do Govern-
ment intend to take to have follow-up
programmes in other sectors where
the shortfall is very huge and im-
mense.

Shri C. R, Pattabhi Raman: Stu-
dies are being conducted all along.
This particular question refers to
industries. Actually, as a result of
this follow-up, the full benefits from
the programmes envisaged in the
Third Pan will be avaliable only after
a year or two after the programmes
start, and that too on a comparatively
lower base than originally envisaged.
They want to make that up.

Shri Bhagwat Jha Azad: That does
not give any answer to my question.
May I know why out of the formid-
able total of the shortfalls listed, only
a few have been taken up for follow-
up programme? Am I to understand
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action in regard to follow-up in the
other sectors?

Shri C. R, Pattabhi Raman: This
study refers to the shortfalls in the
industries. Studies are undertaken
with regard to the various items I
have referred to.

City Compensatory Allowance
+
Shri R. Barua:
*340. { Dr, P, Srinivasan:
Shri Paramasivan:

Will the Minister of Finance be
pleased to state:

(a) whether it ig a fact that some
State Governments have asked the
Union Government to bear 50 per
cent of the expenditure towards the
city compensatory allowance which
became admissible to Government
servants in different cities recently

- reclassified;

(b) the names of the States
have approached the Centre in
matter; and

(c) the reaction of the Union Gov-
ernment in this connection?

The Deputy Minister in the Minis-
try of Finance (Shrimati Tarkesh-
warj Sinha): (a) and (b). No; but
the Government of Rajasthan has
asked for Central assistance towards
the cost of increased dearness allow-
ance, which it proposes to give to its
employees,

who
the

(c) The Government of India can-
not accept this liability,

Shri R. Barua: May I know in
how many States this proposal has
been accepted and implemented?

Shrimati Tarkeshwari Sinha: I said
‘No’ and I added that only the Govern-
ment of Rajasthan had asked for
Central assistance.

Shri R. Barua: In how many States
has this compensatory allowance been
given?

Shrimati Tarkeshwari Sinha: It is
a matter for the States themselves to

that Government need not take any B examine and then to implement,
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Shri R. Barua: What was the yard-
stick for determining the increased
compensatory allowance? Was it the
population basis alone or something
more?

Shrimatj Tarkeshwari Sinha: So
far as the Central Government em-
ployees are concerned, the Govern-
ment of India have certainly given
the compensatory allowance on some
basis, and those are the bases appli-
cable to the Government of India em-
ployees.

Shri Hem Barua:
basis?

What is the

Shrimati Tarkeshwari Sinha: This
question concerns the State Govern-
ment, If a separate question alto-
gether is brqught in into the main
‘question, that is a different matter
‘altogether,

Shri Hem Barua: What is the
‘Government of India’s basis?

Shri S. M. Ranerjee: May I know
whether Government are contem-
plating to upgrade more cities for the
‘purpose of city compensatory allow-
ance or the list given earlier is final?

Shrimati Tarkeshwari Sinha: The
Finance Minister in his statement
-earlier had said that this was a thing
under continuous examination, and the
proposition as such would be cxa-
mined according to the justification
of the proposal.
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Y ®ETW e A HER
T AT IAAT qOT FT 7
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g ot fF d9fF WA AT &
FHA § 9% STo To H adidd ¥
% & AR AfF Heat § A qgEdr @y
@ &, THfem 7 W s saAiE o
6 HAF [T ARA § |
Shrimati Renu Chakravartty: In
view of the fact that the municipali-
ties around Greater Calcutta do not
fall under the city compensatory
allowance scheme, is Government,
which has had this point before it for
a long time, considering what to do
about this matter, whether the city
compensatory allowance will also be

given to them because jn those areas
the cost of living is just as high?

The Minister of Finance (Shri T. T.
Krishnamachari): It is for the Gov-
ernment of West Bengal to take neces-
sary action,

oY a2 : fEr FEOdEY gerdm St
feam wrar & A g% Free A fafar
T ST AT &, 99 9T fear Swar & A
Tz YR R aRw A § - wfE
forg T=F9 9T ag Y fear ar @,
g T &, Tafau fRT ¥ =g aamEr
a7

sty armEQ fasgr @ & 9
& foa% 5T 9% gg {77 ar §, q¥
smavel, wedi # qgAd, wEd & A
THAT & AV S ATAIT § qATA A w6,
IFH FE w7 89 TG | T
ot & FOT a7 wmafe g 1 Sigr
a3 Y AT wifad g0 AT @, a@v
97 &I FEATE FT AT R, IaFT AT
FCT AT |

st af : SEwe fRar § v ?

sir e fagl S
Far § N guard ong g, @ @ Ak



Oral Answers

2741

g | TR TG AW a6 @Y SER &Y
& TR AT AT &1 g g | gAAw
o AW A H IR S FIA A
Fifow w9 §

Working of Public Sector
Undertakings

*341. Shrj Tridib Kumar Chaudhuri:
Will the Minister of Finance be
pleased to state:

(a) whether it is a fact that the
Finance Ministry recently held an en-
qQuiry into the working of public sec-
tor undertakings with a view to check
up their efficiency and profitability;

(b) the main result of thig enquiry
and the names of undertakings whose
workings were reviewed; and

(c) whether it is a fact that with
the exception of the Posts and Tele-
graphs Department, the only other
public sector undertaking which pas-
sed the efficiency and  profitability
tests laid down was the Hindustan
Machine Tools Factory?

The Deputy Minister in the Ministry
of Finance (Shrimati Tarkeshwari
Simha): (a) No enquiry as such was
held, Sir.

(b) and (c). Do not arise.

Shri Tridib . Kumar Chaudhuri:
Has the Finance r Ministry any
machinery to review the financial pro-
fitability of these concerns, their effi-
ciency in production and other things?

Shrimati Tarkeshwari Simha: Fort-
nightly reports and monthly progress
reports in regard to the progress of
the projects and expansion pro-
grammes undertaken by the various
units are reviewed both by the admi-
nistrative Ministry and the Depart-
ment of Economic Co-ordination of
the Finance Ministry, Apart from
these, quarterly financial reports are
also prepared by the Financial Ad-
visers of the projects and approved by
the board of directors. These are
also under constant review of the ad-
ministrative Ministry and the Depart-
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ment of Economic Co-ordination of
Finance Ministry. In addition, we
make ad hoc studies into these mat-
ters,

Shri Tridib Kumar Chaudhuri: Has
any attempt been made at collating
the study results of these various ad-
ministrative Ministries on the basis
of these fortnightly and various other
reports?

The Minister of Finance (Shri T,
T. Krishnamachari): Part of the
function of the Department of Econo-
mic Co-ordination in the Finance
Ministry is to keep in touch with pro-
gress in the public-sector undertakings.
So the study is a continuous one.

Shri Indrajit Gupta: What is Gov-
ernment’s latest assessment of the pos-
sible contribution during the current
year of these public-sector undertak-
ings to the exchequer? Is the trend
going upward or remaining stagnant?

Shri T. T. Krishnamachari: I would
suggest that he might wait for the
presentation of the budget papers.
They might give necessary informa-
tion. If that is not adequate, I can
furnish further information,

Shri Hari Vishnu Kamath: The De-
puty Minister, if I heard her aright,
said there was no inquiry as such,
Hag the senior Minister’s attention
been drawn to press reports to the
effect that he said in the course of a
speech recently that the Hindustan
Machine Tools was the best show-
piece or the best concern among the
public-sector undertakings If Iso,
was that certificate given or statement
made without any inquiry—as the
Deputy Minister has said that no in-
quiry was made?

Shri T. T. Krishnamachari: I am
not conscious of having made any
statement of that nature. In any event
I do not ordinarily indulge in super-
latives.

Shri Hari Vishnu Kamath: The
question has not been answered. Is
there any truth in those press re-
ports? ,





